
NOTIF. ICATION
mphal, the 7th worem@liz:

No' HGM/1/96/BENCH: It is hereby informed to all the learnedmembers of the Bar, ritigants and other stakehorders that non,oL ii. an,.i'rusticeis pleased to direct listing of single bench matters in event of recusal by Hon,blesingle Bench Judges as under, w.e.f. 07.1r.2oz3untir further orders_

By Order etc.

sdl-
(oJESH MUTUM)

REGISTRAR (JUDL)
HIGH COURT-OF MANI-PUR

Recusal Bench
Bench 0

The Chief Justice

HMJ

Golmei Gaiphulshillu

HMJ

A. Bimot Singh

A. Guneshwar Sharma

Golmei Gaiphutshillu A. Guneshwar Sharma

AT IMPHAL



Endt. No. HCMIL/96-BENCH/{, Q0e- .J_,:
Copy to:

17. All the Court Masters, Hrgh Court of Manipur.18. The Concerned/Guard File.

Imphal, the 7th November,2OZ3

REGISTRAR (JUDL.)
HIGH COURT OF MANTPUN

x**


